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42. Executive Director (Liner 
~ervices), Shipping 
Corporation of India 

43. Director (Personnel), NeyveJi 
Lignite Corporation Ltd. 

44. Director (Commercial), 
MazagoD Dock Ltd. 

45" Director (Field Engineering), 
Computer Maintenance Corpn. 

46. Director (Finance). 
Hindustan Fertilizer Corpn. 
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Role of financial institutions to ensure 
proper rUDelloning of companies 

768. SHRI YASHWANTRAO 
GADAKH PATIL: Wdl thl! MJOister 
of FINANCE be pleased to state: 

(a) whether it is a fact that Life 
Insurance Corporation of India. G~nera1 
Insurance Corpora tion. Indu~tria I 
Development iiank of India, Indu"tnal 
Finance Corporation of In,fia and 
other Government financial institutions 
own half of corporate sector in the 
country; 

(b) if so, the details tht!reof; and 
\ 

(c) role bein~ played by financial 
institutions for ensuring proper 
fUDctioning of companies in the private 
.ector ? 

THij MINISTER OF STATE IN 
THB MLN lSTR Y OF FINANCE 
(SHRI JA'NARDfJANA POOJARY): 
<a> No. Sir. 

(b) Does Dot arise. 

(C) il"be financial institutions ensure 
prCJP'*r functioning of the companies 
•• tiued by them thro. inspection of 
tbo companies by oOicea ,t the institu-
tionl and appointmeit of nominee 
Directors on tbe Board .• {Dir,ectolS of 
tbe comp.o.... Oil tb. I)I,i. or ferutioy 
of proar .. "ortt aDd feed.back from 
aoml .. ..,._,., the in'titration. 'ake 

up the issues with the companies 
conc~rn\!d for taking sui table corrective 
measureo; for jmprovjng the working of 
the companies 

StreRmlining of functiol1ing of o\erseas 
brandH?S of public sector banks 

76C). SHRI YASHWANTRAO 
GADAKH PATIL: WiH the Minister 
of FINANCE be pleased to stale: 

(a) whether it is a fact that Central 
Bank of IndIa '8 London Branch is also 
in the Te-d; 

(b) if so, the details thereof; and 

(c) steps being taken to streamline 
the functioning of Overseas branches 
of public sector banks? 

THE MINISTER &P STATE IN 
THB MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY) : (a) and 
(b) Since in larger public interest main-
taining public confidence in the smooth 
functioning of tbe public sector banks 
i!t considered essential, d:sclosure of 
working results of individuaJ &ranchcs 
of banks for specified periods is Got 
considered desirable, 

(c) Reserve Barak of lodia "vc 
takeo * number 0 f atepe to .~1ine 
the fUflctiopiDI of .over.... "r.~"" 
of public .ector baw. Btldl;y .. , are :-




